H TEM NO. 111 COURT NO. 3 SECTION 111

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Cl VI L APPEAL NO. 5854 COF 2006

COWNR. OF CUSTOVS CHENNAI Appel I ant (s)
VERSUS
MS. HEWLETT PACKARD | NDI A SALES (P) LTD Respondent (s)

[Wth appl n(s) for stay, exenption fromfiling |egible copies of

annexures to the counter affidavit]

Date: 15/03/2007 This Appeal was called on for hearing today.

CORAM :

HON BLE Dr. JUSTI CE ARI JI T PASAYAT

HON BLE MR JUSTI CE LOKESHWAR SI NGH PANTA
For Appellant(s) Ms. Binu Tanta, Adv.

M. B. Krishna Prasad, Adv.

For Respondent (s) M .M P. Devanat h, Adv.

UPON hearing counsel the Court nmade the foll ow ng

ORDER



Call after two weeks, as prayed for.

(Subhash Chander) (Khushi Ram

Court Master Court Master



